
HARYANA VIDHAN SABHA

Bill No. 16 -HLA of 2023

THE TIARYANA APPROPRIATION (No.4)
B[LL,2023

A

Brll

to provide .for the authorization of approprietion of money Out of the
Consolidated Fund of the State of Haryona to meet the amount

spent on certain ,ger^vices during the./inancial year.s
2011 tz 2012 

,";iijiii;i9i,',/-l;'1" 'u'
excess of'the amount quthorized

or granted for these sen,ices
during these years.

Bs it enacted by the Legislature of the State of Haryana in the
Seventy- fourth Year of the Republic of lndia as follows :-

1. This Act may be called the Haryana Appropriation (No.4) Act, 2023.

2. From and out of the Consolidated Fund of the State of Haryana, the
sums specified in column 6 of the Schedule appended to this Act, amounting in the
aggregate to the sum of Two Hundred Sixty-Three Crore, Forty-Four Lakh,
Sixty-Nine Thousand, Six Hundred rupees oriy (?263,44,69,600/-), Four Hundred
Twenty-Eight Crore, Ten Lakh, Twenty Thousand, Eight rupees only
({428, 1 0,20,008/-), Three Hundred Twenty-Nine Crore, Sixty-Seven Lakh,
Fifty Thousand, Eight Hundred Ninety-Three rupees only (t 32g,6i,5},gg3l-),
Four Hundred Six crore, Thirty-Five Lakh, Fifty-Five Thousand, Three Hundred
Sixty-Seven rupees only ({406,35,55,367l-), OneThousand FourHundred Fourteen
Crore, Twenty-Three Lakh, Eighty-ThreeThousand, Eight Hundred Seventeen
rupees only (t 1414,23 ,83,8174), Two Hundred Fifry-Six Crore, Ninety-Eight Lakh,
Seven Thousand, Six Hundred Ninety rupees only (<256,98,0j ,690/-), Five Hundred
Forty Crore, Fifty-Nine Lakh, Sixty-Nine Thousand, Three Hundred Sevenfy-Thnee
rupees only ({540,59,69,373/-) and Forty-One Crore, Fifty-Three Lakh, Eighty-Four
Thousand, Six Hundred Seventy-One rupees only ({41,53,84,6711-) shall be deemed
to have been authorized to be paid and applied to meet the amount spent for
defraying the charges in respect of the services specified in column 2 of the said
Schedule during the financial years 201 1-12,2012-13,2013-14,2014-15,2015-16,
2016-17 ,2017-18 and 201 8- 19 respectively, in excess ofthe amount authorized or
granted for these services during these years.

Short title.

Issue of
<263,44,69,600/-,
<428, I 0,20,008i-,
{3 2 9,67,50,8 93 /-,
<406,3 5,55,367l-,
{r4r4,23,83,nl7l-,
t256,98,07,690/-,
t540.59.69.3 73l-
and
t4 1,53.84.67 1 /-
out of Consolidated
Fund of State of
Halyana to nreel
celtain expenditure
during the years

20|L-12,2012-13,
2013-t4,20t4-15,
2015-16, 2016-17,
2017-l 8 and
2018-t9.



Applopliation. 3. The sums deemed to have been authorized to be paid and applied frorn

and out of the Consolidated Fund of the State of Haryana under this Act, shall be

deemed to have been appropriated for the services and purposes expressed in the

Schedule in relation to the financial years 20ll-12,2012-13,2013-14,2014-15,
201 5 -1 6, 201 6-17,2017 -18 and 20 I 8- 1 9.
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THE SCHEDULE

2011-12

Sums Not Exceeding

Demand
No.

Selviccs & Pur'poses Grant made by
the Legislative
Assembly

(lharged on Total
the Consolid-
ated Fund

t'1

24

42

Employmenr (Cflpital)

Irrigalion (Capital)

Adnrinistt'ation of Justice (llevenue)

Grand Total

49,99,000

254,64,41 ,437

_ 49.99,000

- 254,64,41 ,431

8,30,29,1(r3 8,30,29,t63

255,14,40,437 8,30,29,163 263,44,69,600

2012-13

6

2t

24

38

Finance (Revenue)

Women and Child Development (Capital)

Illigation (C-apital)

Public Health & Water. Supply (Rcvenue)

Grand Total 418,86,51 ,l4g 9,23,68,959 428,10,20,009

l2(t,52,84.23t)

4,17,26,000

215.22,73,40'.1

t2,93,61 ,5t2

9.23,68,8 5 9

t26,52,84,230

4,17.26,O00

284.46,42,266

12,93,61 ,512

6

24

Financc (lievenue)

Irrigation (Ctapital)

Grand Total

2013-2014

I I0,37,8 r.-s39

213,26,30,7 84

- It0,37,8t.539

6,03,3 8,5 70 2t9,29,69,354

323,64,12,323 6,03,39,570 329,67,50,993

24

42

44

lI|igation (C-'apiral)

Administration ol' Justice (Revenue)

Plinting & Slationcry (Revcnuc)

Grand Total

2014-15

402,89,46,351 2,19,37 ,66t 405,08,84,01 2

I,15,(13.420 1,15,63,420

I r,07,935 I 1,07.935

402,99,46,351 3,46,09,016 406,35,55,367

4

24

32

42

Ilevenue (Revenue)

Irrigation (Capiral)

Ilural and Community Development
( Revenue)

Administlation of Justice (Revenue )

Grand Total

2015-2016

I t99,24,88,219

210,99,94.493

- I t 99,24,88,219

- 21o,99,94,493

1,o1,75,214 1,01,75,214

2,9'1 ,25,891 2,97,25,891

1410,24,92,712 3,99,01,105 1414,23,93,917



Services & PulPoses

Sums Not Exceeding

Grant made bY Chalged on Total
Demand
No. the Legislative

Assembly
the Consolid-
ated Fund

2016-2017

6

8

t4

24

Finance (Revenue)

Buitding & Road ((lapilal)

t)rban Development ((laPital)

liligation (Capital)

Grand 'fotal l'17,90,91,431. 79,07,16,259 256,98,07,690

q) 1,73,870

1 7 6,99. 1 7,56 1

7 t ,27 ,08,926

| ,98,16,000

5,8 r,91,333

7 t ,27 ,08.926

1,98,16,000

91,73,870

182,81,08,894

6

24

Finance (Rcvcnue)

llligation (Capital)

Grand I'otal

2017-18

375,59,93,01I

9l.l2,l I,135

7 3 ,87 ,65 ,227 449 ,41 ,58,238

- 9l,l2,l I,135

466,72,114,146 73,87,65,227 540,59,69,373

2$18-2019

8

24

42

Building & Road (Capital)

In'igation (Capital)

Administration of Justice (Revenue)

Grand Total

18.3(r,6 I ,000 18,36,(r I '000

10,21 ,27.670 10,21 '27 '(t'70

12.95,96,00 I 12.95,96,001

41,53,84,671 41,53.114,671
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STATEMENT OF OBJECTS AND REASONS

This Bill is introduced in pursuance of Article 204(l) of the Constitution of India, read
with Article 205(l) thereof to provide tbr the appropriation out of the Consolidated Fund of the
State of Haryana tbr the moneys required to meet the expenditure on account of excess over
grants and appropriations for the years zalLt2, zot2-t3,2013-14,20t4:ts,20ts-16,
2016-17, 2Ol7 -18 and 2018-19.

MANOHAR LAL,
Chief Minister, Haryana.

The Governor has, in pursuance of Clauses (l) and (3) of Article 207 of the Constitution
of India, recommended to the Haryana Legislative Assembly the introduction and consideration
of the Bill.

Chandigarh :

The 28th August, 2023
R. K. NANDAL,

Secretary.

N.B.-The above Bill was published in the Haryana Government Gazette (Extraordinary), OateA
the 28th August, 2023 tnder proviso to Rule 128 of the Rules of Procedure and Conduct
of Business in the Haryana Legislative Assembly.

I 0563-H.V.S.-H.G.P., Chd.
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6

2l

24

38
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2012-13

126,52,84,230

4,17,26,000

215,22,7 3,407

12,93,6',1 ,512

9,23,68,8 s9

t26,52,84,230

4,17.26,000

284,46,42,266
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24

42

44

ftd
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2014-15
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32
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tlq{tl

Rrqd
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2015-16

ffr.rir 2to,()s,94,493
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{lul{q

1,01,75.214

2 ,97 ,25 ,89 t

t t 99 ,24 ,88.2t 9

2t0,99,94,493

l,0t,'15,2t4

2,97.25.891

qa ul.r 1410,24,82,712 3,99,01,105 1414,23,93,917

6

8

t4

24

ft-m

q-fi W cl..sd

cr6{r fu6ri{

Rffi

SluI{!

{fr,rf,
g$rrd

g-fr,rf,

2016-17

9l ,73 ,870

l7 6,99,17 ,56t

'7 I ,27 ,08,926

I ,98,16,000

5,8 t,91,333

7 I ,27 ,08,926

I ,98,I6,000

9 I .73.870

t82,8 t,08,894

qa qtrl 177,90,91,431 19,07,t6,259 256,98,07,690

6

24

futr

ffi
q*I(s

[ff,Td

2017-18

375,59,93,01 I

9t,t2,lt,t35

7 3 ,87 ,6s,227 449,47 ,58,238

- 9l,l2,l I,t3s

qd qlrr 466,12,04,146 73,87 ,65,227 540,59,69,373

8

24

42

trfi \d !r-.sd

frrqr$

qItI gqTl{fi

2018-19

f,dr.rd

Tdrm

CIufg

18,36,6 1,000 t8,36,61,000

t0,2t,27,670 t0,2t,2'1,6'70

12,95,96,001 12,95,96,00t

qa qlrl 41,53,84,61 I 41,53,94,611
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EM TaTr o,Nurf irT ffq{q

qe frtlq-o qrro d {ffuTm d q-J-d-{ zos O d rIltal cFdf, ts-trd 3r-5"d8

zo+ (t) d or-$er"r q trm s{ zorr-rz, 2012-13, 2013-14,2014-15,2015-16,

2016-17,2017-18f,er 2018-1e d q-gET-d neTr frFrfftt cTBf, fuq Tq rg."d o\

gir o{i d frq 3Tqkf, erq d fdq Eftqrrn vrrq of €fuo ftfu fr Ii frffiT fg
swrq o{i d ft\ qel f+-qr .nor B t

q-+fl arq,

Ulqq-fr, aRqm t

q|Tfl s {iBqlq d srJzd-( zoz d so-e (r) aqr (s) d 3n-g{flsr ii qrqqra

t ERqrqT funq v+n t g{{ fru.q-tr of u-*gd o-Ei oqr E-fl q{ ldqli o-{i at

ffisro1t t

q!-SqG;

ffifo': 28 3I[KT, 2023

.*";;o qrcA,
q+fu-q 

t

,r"d4 .r{ffi frqro ERqrq fonq s"*Tr d qfrqI6q1ard fi4dq q-Efi frqqi

d frq"q 123 $ q-q{o d srrfi-c ftqiq, zs 3Iq-RI, 2023 d EfrqlqT rrqdq-c

rrse (3i-qIuN!T) q s-{TRrd fu-qi pl 
t

1 0563-H.V.S.-H.GP., Pkl.


